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Date of order: 14.6,2002 

Present.: Hon'ble Mr. Justice G.L. Gupta. Vice_Chaizm an 

}' ble Mr. SP, .Sirigh, A10ministrative Member 

NII GOPIJ DAS & ORS. 

Vs. 

UNION OF INDIA & ORS. 
(i. 1.X. ) 

For the p1ints : Mr. T.K. Biswas, counsel 

For the respox-z1 	ts 2 Arora, counsel 

RD a a 

This M.A. has been filed or early hearing o the 

2. 	HaVing herd the ld counsel tor the spplicant and 

the respondents, the O.A. is f IxV for hearing on 20,6.2002 

befom the Al di tion al Court The M.A.  stid s disposed of 

No order is passed as to cot. 
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